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R D E R 

AKChatter1eO.VC. 

This M.A345•t 1997 has been filed for er1y hearing 

of the Misc.pp1iciti•n •n.162 of 1997, which had been filed 

ly the resp•nIeflts for vacating the Interim Order passed in 

OA,1483 of 1994. 

Hearing the parties and .n perusal of rec.rds, we direct 

that the MA.162 •t 1997 along with the c.nnectèá O.A.1483/94 e 

listed for hearin9 reardin9 admissi.n on 6.13.97 in Court no.2. 

Leave e granted to the petitioner to tile rej oinde r to the reply 

filed lay the respendents in the OA by the date fixed. 

M.A,365 of 1997 is acc.rdin9ly disposed of. 

Certified copy of this Order loe 'iven to the parties 

expeditiously. 

(M.s.Mukherjee) 	 ( .K.Chatterjee) 
Merner(j) 	 Vice-Chairman, 


